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MINISTRY OF AGRICULTURE
(Department of Agrlmlture and Cooperation)

N OTIFICATION
New Delhi, the 3 1st .October, 2006

G.S.R. 683(E).—In exercise of the powers conferred by sub-clause (ii) of clause
(e) of Section 3 of the Insecticides Act, 1968 (46 of 1968), the Central Government, after
consultation with the Central Insecticides Board, hereby further includes the following
substances in the Schedule to the said Act, namely —

“Flonicamid | N-cyanomethyl-4-(trifluoromethyl)nicotinamide
Fluazifop-p-butyl  Butyl(R)-2-{4-[5-(trifluoromethy!)-2-
pyridyloxy]phenoxy}propionate
Flazasulfuron 1-(4,6-dimethoxypyrimidin-2-y1)-3-(3-trifluoromethyl-
2-pyridylsulfonyl)urea
Cyazofamid 4-chloro-2-cyano-N,N-dimethyl- 5-p-olyllm1dazole-
,sulfonamlde
| Fluazmam o 3-chloro-N-(B-chloro-S-triﬂuoromethyla-pyridyl)-
o, a,a-trifluoro-2,6-dinitro-p-toluidine
Boscalid - 2-chloro-N(4~chioro-biphenyl-2-ylnicotinamide
1-MCP | "l-Methylcyc[opropene
Propoxycarbazone- 2-[(4-methyl-5-0x0-3-propoxy-4,5-dihydro-
sodium , 12 %lnlamls-carbonyl)-sulfamyl}bemwamd
: : N ' meth lester SOd:lum_salt :
_:; iofgs-r R g s
Isoxaflutole S 5-cyclopropyl-4-(methanesuphonyl-4-tnﬂuoro-
methylbenzzoyl)-xsoxazole e
B R S U TG I CERRR L & el oy T
F!uoplcollde e 7 2,6-dichliorosN-{3<chloro- 5-(tnﬂuoromethyl)-2-
pyndylmethy]]benzanude
Aclomfen . 2-chloro-6-nitro-3-phenoxyaniline
Azimsulfuron -~ . 1-(4,6-dimethoxyprimidin-2-y1)-3-{1-methyl-4-(2-

methyl-2H-tetrazole-5-yl)pyrazol-5-ylsulfonylJurea

Zoxamide - (RS)S;S-A61-N-(3-chloro-1-¢thyl-1-methyi-3-
oxopropyl)-p-toluamide
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Tribenuron methyl 2-[4-methoxy-6-methyl-1,3,5-triazin-2-
yl(methyl)carbamoyi-sulfamoyl])benzoic acid.

Thifensulfuron methyl ©  Methyl-3-(4-méthox§-6-methyl-1,3,5-triazin.2-
ylcarbamoyl sulfamoyl)thlophene-Z -carboxylate

Prothiofos 0-2 4-dlchlorophenyl-0-ethyl S-propyl
phosphorodithioate
Penoxsulam - - . 2-(2,2-difluoroethoxy)-N-(5, 8-

dimethoxy(1,2 J4]triazolo{ 1,5-c}pyrimidin-2 -yl)-6-
(mﬁuoromethy])benzenesulfonanude '

Omethoate 0,0-dimethyl S-methylcarbamoylmethyl
‘ phosphorodithioate
Piriformospora indica ~  a plant root colonizing basidiomycete fungus

Mepiquat Pentaborate N,N dimethylpiperidinium pentaborate

Sulcotrione 2- [2—chloro-4~(methylsulfonyl)benzoyl] 1,3-
cyclohexanedlone

Flumorph 4-[3-(3,4-dimelthoxyphenyl)-3-(4-
ﬂuorophenyl)acryloyl]morpholmelH-l 2 ,4-triazole-1-
ethanole

SYP1620 N-methyl 2. [2-((((4-(2 6 dichloro-phenyl)-3-

o butenyl1dene-2-yl)am1no)oxy)methyl)-phenyl] 2-

methoxymunoacetarmde

Metominostrobin (E) -2-methoxyimino-N-methyl-2-(2-
phenoxyphenyl)acetamlde -

| ~ERpénthn ?""“"’“’“""‘” (E)-(RS)-emynyl 2-methylpent— -enyl(lR IRS;IR,

cnylcyclopmpanecarboxylate)

e
ao N
s s

Pyridaben S tert butylLs. (z:tert-butylbenzyltluo)-4-
- . -7 & chloropyridazin-3(2H)-one” S i
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- Note : The fqllgwing notifications were issued earlier to amend the SCHEDULE to the
Insecncq:les Act, 1968 (46 of 1968), and published in the Gazette of India,
Extraordinary, Part I1, Section 3, Sub-section (i) vide number -—

G.S.R (E), dated the 9" January,1975,

G.S.R 823(E), dated the 28" September,1976,
G.S.R 200(E), dated the 29™ March,1978,
G.S.R 574(E), dated the 6" October,1979,
G.S.R 32(E), dated the 12" February,1980,
G.S.R 501(E), dated the 17" July,1982,
G.S.R 500(E), dated the 18" June, 1985,
G.S.R 839(E), dated the 14" November, 1985,
G.S.R 31(E), dated the 15™ January,1987,

10.  G.S.R51I(E), dated the 22™ May,1987,

11.  G.S.R 577(E),dated the 26" August,1993,

12.  G.S.R 730(E), dated the 30" October,1995,
13.  G.S.R 10(E), dated the 3 January,1996,

14.  G.S.R 538(E), dated the 21% November, 1996,
15.  G.S.R62I(E), dated the 27™ October,1997,
16.  G.S.R 224(E), dated the 26™ March, 1999,

17.  G.S.R 672(E), dated the 28" September,1999,
18.  G.S.R 868(E), dated the 15" November,2000,
19.  G.SR69(E), dated the 5" February,2001,

20.  G.S.R 181(E), dated the 13" March,2001,

2. G.S.R291(E), dated the 19™ April, 2002,

22.  G.S.R 772(E), dated the 18" November,2002,
23.  G.S.R 523(E), dated the 3¢ July,2003,

24.  G.S.R378(E), dated the 24" June,2004,

25.  G.S.R 744(E), dated the 16" November,2004,
26.  G.S.R 198(E), dated the 31* March,2005,

27.  G.S.R 651(E), dated the 31* October,2005, and
28.  G.S.R51(E), dated the 6™ February, 2006.
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